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CENTRAL ADMINISTRATIVE TRIBUNAi
principal bench, new DELHI.

OA~308E)/92

New Delhi this the 9th day of December, 1998

Hon ble Sht i 1, N. Bhat,, Member (J )
Hen biG Shri s.P. Biswas, MemberfA)

Sh. Narendra Pal,
S/o Sh. Hukurn Singh,
R/ o 196 / 6 Secto r •• I.

Pustioa Vihar. New Oelhi-l7. ApoJ leant
(through Sh. p.L. Mimroth •- Not present,!

ver sus

c Union of India through
the Secretary,
Ministr y of Power Shram Shaktj
Bliawari, iTafi Mar g.
New Delhi-1.

f. Chairman C^ntrdi Electricity
Authority, Sewa Bhawan.
North Wing, r.k, Purarn,
New De1hi~bb.gat ,

C Member Secretary,
Ntjr the1•n Re gi ona1 EI ec tr i c i t v
soard. 18/A. Katwaria Sarai
New Delhi- 16.

'None presen t)
Re spot Iden t r

Hnr K1 -o • ORDER (ORAL)Hon biB ,|,ri i.N. Bhat, MenTber(.)i

None nopears for the Parlies even [hough this
matte, was given apassove,-. We .acoor ding) v dismiss
the n.A. for non prosecution.

( S. p. 'Biswas )
Member (A)

du."'

(T.N. Bliat)

Member ( J)


